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Notifications regarding Appointments, Promotions, Leave, etc., of Officers issued by the Ministry

of Defence

MINISTRY OF DEFENCE
New Delhi, the 3rd October 1953.

(Ministry of Defence)

DTE. GEN. ORD. FYS.

No. 1100.-Mr. Gurudas BHATTACHARYA is
appointed tempy. Labour Officer in the Indian
Ordnance Services (Factories), 2nd June 1953,

No. 1101—Mr. W. H. Pearson, Offg. A.W.M., is
granted combined leave ex-India for 6 months con-
sisting of privilege leave for 1 month and 7 days,
furlough on average salary for 3 months and 21 days
and the balance furlough on half average salary, 12th
May 1953.

K. S. RAGHUPATHI, Dy. Secy.

DEFENCE SCIENCE ORGANISATION

No. 1102.—On completion of his deputation with
Defence Services Staff College, Wellington, Dr. W.
T. V. Adiseshiah, tempy. Senior Scientist, resumed
his apptt, 17th Aug. 1953.

No. 1103.—The undermentioned officers are granted
leave: —

Shri S. Krishnan, tempy. Junior Scientist, is granted
18 days' earned leave, 1st Sep. 1953.

Shri Harsh Vardhan, tempy. Junior Scientist, is
granted 21 years special leave ex-India, as under: —

'Earned leave for 77 days' from 5th Aug. 1953 to
20th Oct. 1953.

Leave on half average pay for 60 days from 2lst
Oct. 1953 to 19th Nov. 1953.

Extraordinary leave without pay and allowances
from 20th Nov. 1953 to 4th Feb. 1956.'

V. S. MATTHEWS, Dy. Secy.

NATIONAL CADET CORPS

No. 1104.—The following gentlemen are granted
Commissions in the Senior Division of the N.C.C.:—

Madras
To be 2/Lt.

Gopalan Nayar Kondapurath RAMANUNNY NAYAR
(NCC/1786), 1st Aug. 1952.

Madhya Pradesh

To be 2/Lt.

Murari Lal SHUKLA (NCC/1071), 15th Nov. 1952.

No. 1105.—The following gentleman is granted a
commission in the Senior Division (Army Wing) of
the N.C.C.:—

Bihar

To be 2/Lt.
Badri Narayan ROY (NCC/264), 20th Mar, 1953 with

seniority from 3rd Feb. 1950.

No. 1106.—The following promotions are made:—

Uttar Pradesh

2/Lts. to be Lts.

13th Aug. 1953

D. V. BADAMI (NCC/2389).
S. S. BHATNAGAR (NCC/2392).
J. N. RAI (NCC/2394).
RATAN SINGH (NCC/2395).
S. S. MISRA (NCC/2396).
A. R. TIWARI (NCC/2397).

Third Officers to be Second officers
Bombay

K. V. Pisolkar (NCCJ/3086), 1st Sep. 1952.

Uttar Pradesh

K. N. Biswas (NCCJ/12097), 14th July 1953.
R. P. Sharma (NCCJ/12101), 14th July 1953.
N. B. Roy (NCCJ/12106), 14th July 1953.
G. R. Bahuguna (NCCJ/12127), 1st July 1953.
M. C. Wood (NCCJ/12149), 1st July 1953.

West Bengal

B. L. Pradhan (NCCJ/14038), 1st Sep. 1951.
R. C. Ghosh (NCCJ/14041), 3rd Aug. 1952.
A. K. Bandhopadhya (NCCJ/14048), 4th Aug. 1952.
B. H. Paul (NCCJ/14103), 12th Mar. 1953.
A. K. Ghosh (NCCJ/14111), 1st Aug. 1953.
B. C. Ghosh (NCCJ/14117), 1st Aug. 1953.
S. C. Chaudhary (NCCJ/14119), 1st Aug. 1953.
J. N. Goswami (NCCJ/14120), 1st Aug. 1953.
B. P. Chatterjee (NCCJ/14125), 1st Aug. 1953.
T. C. Pathak (NCCJ/12082), 7th Apl. 1953.

Coorg

C. K. Nagraja (NCCJ/16011), 29th Aug. 1952.
Delhi

R. S. Sharma (NCCJ/6022), 30th June 1953.
O. P. Verma (NCCJ/6023), 30th June 1953.
Bhag Singh (NCCJ/6024), 30th June 1953.

Punjab

Amar Singh (NCCJ/7188), 24th Sep. 1952.

H. C. SARIN, Dy. Secy.

ASMBP FORCES INFORMATION OFFICE

No. 1107.—Shri N. N. Seth, quasi-permt Asstt
Editor, Fauji Akhbar (Civ. Staff Officer Grade III) is
granted 35 days' earned leave, 12th Sep. 1953.

V. S. MATTHEWS, Dy. Secy.
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(Army Branch)
No. 1108.—The following appointments are made:—

COMDJ3. & STAFF

To be Oftg. G.O.C.-in-C, Western Comd.
Maj.-Genl. Kalwant Singh (IA-656), and is granted

the actg. rank of Lt.-Gen., Xst Sep. 1953.
To be a Bde. Comdr.

Col. (A/Brig.) D. Chaudhuri (IC-20), 26th Aug.
1053.

To be a Brig, i/c Aim.
Brig. K. P. Dhargalkar (978-IA), 29th Aug. 1953.
Col. (A/Brig.) Bikram Singh (112-AI), 13th Aug.

1953.
N. J. KAMATH, Dy. Secy.

AHMY HEADQUARTERS

M. S. Branch

Shri H. N. Bahl, permt. Asstt. to be tempy. CS.O-
Grade III, 24th Aug. 1953.

V. S. MATTHEWS, Dy. Secy.

REGULAR ARMY

Regular Commissions

The undermentioned emergency commissioned offi-
cer to be Capt. w.e.f. 12th June 1953, with seniority
as indicated against his name, and relinquishes his
emergency commission:-—

Manohar Vishnu DEOLALKAR (IEC 8464 now IC
6354), E.M.E., with seniority as 2/Lt. from 14th Nov.
1943, as Lt. from 14th May 1945 and as Capt. from
14th Nov. 1940.

The undermentioned from Rajasthan Forces, Is
.granted a regular commission in the rank of Capt.
w.e.f. 1st Apl. 1951, with seniority as indicated against
his name: —

GYAN SINGH (GR 212 now IC 5598), A.S.C.,
with seniority as 2/Lt. from 15th Oct. 1944 and as
Capt. from 15th Oct. 1950.

(M. of D. Notn. No. 868, dated 2nd Aug. 1952, in
so far as it relates to this officer is hereby cancelled).
i ,., N. J. KAMATH, Dy. Secy.

R. V. F. & G.

To be Jemdr. (Vety. Asstt. Surgeon)

RVF/6013 Nilnath Baburao VINOD, 3rd Aug. 1953.

K. T. SATARAWALA, Dy. Secy.

MILITARY ENanraKR SERVICES

(Offf. A. S. Ws. to be tempy. S. Ws,)

11th Aug. 1952

Shrl U. R. Chaddha.
Shri H. C. Jain.
Shri G. N. K. Rao.
Shri Satwant Singh.

(Permt. S. A. Grade I, to be tempy. A. S. W.)

Shri Radha Krishana THAKRAL, 29th Sep. 1952.
Shri S. S. Chawla, permt. E. E., to be tempy. S. E.,

14th Jan. 19S3.
C. D. SHARMA, Dy. Secy.

TERRITORIAL ARMY

Territorial Commissions

The undermentioned ecc-state force officer is
granted a Territorial Commission w.e.f. 25th Oct.
1951, with seniority in that rank as Indicated against
his name: —

To be Capt. (on probation)

Dwarakanath Ramachandra PARASNAVIS (ea;-SS
15247 now TA 40243), Infy., as 2/Lt. from 15th May
1942, as Lt. from 15th May 1945 and as Capt. from
15th May 1950.

The undermentioned ex-state force officer • •
granted a Territorial Commission w.e.f. 2nd Feb. 1950,
with seniority in that rank as indicated against his
name: —

To be Lt. (on probation)

PRITPAL SINGH (ex-IEC 11543 now TA 40070),
Armoured Corps, as 2/Lt. from 19th Dec. 1946 and as
Lt. from 19th Dec. 1949.

The undermentioned ex-state force officer is
granted a Territorial Commission w.e.f. 25th Oct.
1951, with seniority in that rank as indicated against
his name: —

To be Lt. (on probation)

Vithalrao Shivram TALEKAR (TA 40251), Infy., as
2/Lt. from 3rd Mar. 1947 and as Lt. from 3rd Mar.
1950.

No. 1109.—The following appointments are made
for a period of 3 years under A. I. 15/S/48: —

REGULAR ARMY—ARMY MEDICAL CORPS

(.Short Service Regular Commissions)

To be Lts. (on probation)

Palanlgoundanpalayam Kaliappagoundar KRISHNA-
MURTI, M.B.B.S. (Mad) (MS-5635), 31st July 1953.

Hirendra Mohon ACHARYYA, M.B.B.S. (Cal) (MS-
5646), 7th Aug. 1953.

(Miss) Gouri Deb GUPTA, M.B.B.S. (Cal) (MS-
5651), 17th Aug. 1953.

Nitin KUMAR, M.B.B.S. (Osmania) (MS-5654),
17th Aug. 1953.

No. 1110.—The undermentioned officer is granted
the local rank of Lt. Col. without effect on pay and
pension, while employed as Deputy M.S. to the Pre-
sident:—

Capt. (T/Maj.) Mohd. Ghufran (IC 894), A.S.C.,
26th Aug. 1953.

No. 1111.—The undermentioned officer relinquishes
the local rank of Lt. Gen. granted to him, vide M. of
D. Notn. No. 845, dated 13th May 1950: —

MaJ. Gen. Kalwant Singh (IA-656), 1st Sep. 1953.

No. 1112.—The undermentioned
tion) Is confirmed: —

officer (on proba-

REGULAR ARMY—ARMY MEDICAL CORPS

(Short Service Regular Commission)

1st July 1952.

Lt. J. S. Paul (MS-5511).

No. 1113.—The following promotions are made.—

REGULAR ARMY

To be Subs. Brigs.

1st Sep. 1953
Col. Ajaib Singh (89-AI).
Col. P. N. Kirpal (43-AI).
Col. Sardar Harnarain Singh (99-AI).
Col. Kalwant Singh Sandhu (63-AI).
Col. Bikram Singh (112-AI).
Col. K. K. Varma (98-1-IA).

Col. Harkirat Singh (645-AI).

REGULAR ARMY

Regular Commissions

2/Lts. to be Lts.
S C. Roy (IC 5329), R. C. Sareen (IC 5334), and

K. P. G. Kurup (IC 5360), Signals, 10th June 1953.

Superimposed Short Service Regular Commission

2/Lt. to be Lt.

R. M. Wargade (SS 15193), 1 Gwalior L., 23rd Aug.
1948.

N. J. KAMATH, Dy. Secy.



PART I—SEP. 4] THE GAZETTE OF INDIA, OCTOBER 3, 1953 217

Regiment of Artillery
To be Sub. Majs.

No. 8714-10 P/A Sub Maj TEJA SINGH, 3rd May
1951.

No. 13051-IO P/A Sub Maj DIWAN CHAND, 4th May
19^1.

No. 13513-IO P/A Sub Maj HAZARI SINGH, 5th
TV̂ ay 1951.

No. 10935-IO P/A Sub Maj KRISHNAJI MORE, 6th
May 1951.

To be Jemdrs
No. 40139 Hav MITARPAL SINGH, 15th July 1953.
No. 1135106 Hav JARMEJA SINGH, 15th July 1953.

Armoured Corps
1 Horse

To be Jemdrs

No. A-2508 RDM MOHINDAR SINGH, 11th Mar.
1953.

No. A-2250 SDM LABH SINGH, 8th Apl. 1953.

4 Horse
To be Jemdrs

No. 2567 Dal NARAIN SINGH, 1st June 1953.
Ncn 3407 RDM HARNAM SINGH, 17th July 1953.

14 Horse
To be Risldr

No. 11054-IO W/S Ris ARJAN SINGH, 20th Feb.
1948.

C. I. H.
To be Jemdr.

No. 1013101 Dai DHARAM CHAND, 22nd June
1953.

Corps of Engineers
Madras Engineer Group

To be Subdrs

No. 9279-IO W/S Sub (now Lt) ANGAMUTHU
MUNISAMI, 20th Feb. 1948.

No. 8911-IO W/S Sub (now A/Capt) ANTHONY
AUGUSTIN, 20th Feb. 1948.

W/S Sub (now Lt) IYAVOO JEEVARATHANAM,
20th Feb. 1948.

No. 13059-IO W/S Sub (now A/Capt) RAMASAMI
GOVINDASAMI, 20th Feb. 1948.

No. 19497-IO W/S Sub (now Lt) JAMES PAUL,
20th Feb. 1948.

W/S Sub (now Lt) VENKIAH, 20th Feb. 1948.
No. 24990-IO W/S Sub (now Lt) PULIVELI

DYNEESHES SAMPSON, 1st May 1948.
No. 17031-IO W/S Sub (now Lt) NARAYANASAMI

PADAVATTAN, 9th Aug. 1948.
Bengal Engineer Group

To be Sub Majs

No. 12830-IO P/A Sub Maj MOHAR SINGH, 23rd
Aug. 1948.

No. 8733-10 P/A Sub Maj DALIP SINGH, 1st May
1950.

No. 9062-IO P/A Sub Maj UJAGAR SINGH, 17th
Aug. 1952.

No. 1186-10 P/A Sub Maj BAHADUR CHAND, 1st
Oct. 1952.
I No. 8822-10 P/A Sub Maj KUNWAR SINGH, 18th

Feb. 1953.

To be Subdrs
20th Feb. 1948.

No. 13811-IO W/S Sub (now A/Capt) KARTAR
SINGH MAN, No. 15806-IO W/S Sub (now A/Capt)
BASWA NAND BAUNTIAL. No. 23806-IO W/S Sub
(now A/Capt) JAGDISH SINGH CHAUDHARI W/S
Sub (now A/Capt) J. K. PETERS, W/S Sub (now
L t / U S H ^ T I ^ T ^ 1 1 * N a 19169-10 P/A Sub now
A/Capt) GURDIAL SINGH, W/S Sub SARWAN
SINGH, No. 11417-IO W/S Sub ISHAR SINGH, No.
13806-IO W/S Sub DHANNA SINGH, No. 22027-IO

IO P/A Sub HARI DATT, No. 13803-IO P/A Sub
ISHAR SINGH, P/A Sub ' A J A I B S I N G £ No. 13818-
IO P/A Sub AMAR SINGH, No. 26505-IO W/S Sub

POORAN CHAND, No. 20998-IO W/S Sub K. L.
SHINDE, No. 1882 l-IO W/S Sub (Cl) D. SAMUEL,
No. "45368-10 W/S Sub (Cl) RAM SARAN DASS,
No. 47886-IO W/S Sub (Cl) I. ANANTARAM, W/S
Sub NATHU SINGH.

No. 12216-10 P/A Sub PURSHOTAM DATT, 14th
Apl. 1948.

No. 13813-IO P/A Sub GURBACHAN SINGH, 14th
Apl. 1948.

P/A Sub KESHAB DATT, 14th Apl. 1948.
No. 18338-IO P/A Sub SARJU SINGH, 1st May

1948.
No. 20066-IO P/A Sub GURNAM SINGH, 1st May

1948.
No. 22865-10 P/A Sub CHAUHARJA SINGH, 1st

May 1948.
No. 16199-IO P/A Sub A. M. KALAYANRAMA,

23rd Aug. 1943.
P/A Sub AJMER SINGH, 1st Nov. 1948.
No. 13826-10 P/A Sub JAI DATT, 1st Mar. 1949.
No. 45600-IO P/A Sub HARDWARI LAL, 1st Apl.

1950.
No. 35099-IO W/S Sub (Hd Cl) TIKA RAM, 1st

Mar. 1952.
No. 47884-IO W/S Sub (Hd Cl), T. DAYALU, 1st

Mar. 1952.
No. 55951-10 P/A Sub HARCHAND SINGH, 1st

Apl. 1952.
No. 27099-IO P/A Sub (Hd Cl) UDAI RAM, 1st

Apl. 1952.

To be Jemdrs

No. 1415053 Hav KISHAN SINGH (Bandmaster \
1st Apl. 1953.

No. 21497 Hav JASWANT SINGH, 1st June 1953.
No. 25556 Hav JAGDISH SINGH, 1st June 1953.
No. 90676 Hav A. M. VISHVANATHAN, 1st June

1953.
No. 25924 Hav UMA DATT, 1st June 1953.
No. 78274 Hav DOOD NATH SINGH, 7th July 1953.
No. 21285 Hav KARTAR SINGH, 15th Aug. 1953.
No. 22263 Hav LALITA PARSHAD, 15th Aug. 1953
No. 21364 Hav GURDIAL SINGH, 15th Aug. 1953.
No. 23846 Hav NADOHAR SINGH, 15th Aug. 1953
No. 21443 Hav KARTAR SINGH, 15th Aug. 1953.
No. 25442 Hav KISHAN SINGH, 15th Aug. 1953.
No. 20437 Hav JAENDR DATT, 15th Aug. 1K53.
No. 69504 Hav BALBIR SINGH, 15th Aug. 1953.
No. 21517 Hav (Cl) CHANDAR SINGH (Hd Cl),

15th Aug. 1953.

Bombay Engineer Group

To be Sub Majs

No. 13847-10 Sub Maj MANGAL SINGH, 16th Dec.
1950.

No. 9741-10 Sub Maj JIJABA BHOSLE, 30th Dec.
1950.

To be Subdrs

No. 13851-IO Sub JAGIR SINGH, 16th Aug. 1949.
No. 31697-10 Sub AMAR SINGH, 25th July 1950.

To be Jemdrs

No. 1550885 Hav P. CHELLAPPAN PILLAI, 20th
June 1953.

No. 40305 Hav PANDURANG SUTAR, 1st July 1953.
No. 40985 Hav BAKSISH SINGH, 20th July 1953.
No. 1504554 Hav NARAYAN NAWDEKAR. 20 th

July 1953.

Corps of Signals

To be Subdrs

No. 28426-IO P/A Sub RAJA GOPAL, 5th Sep.
1949.

No. 22908-IO P/A Sub SARDUL SINGH, 16th July
1953V

No. 15481-IO P/A Sub HAZARA SINGH, 2nd Aug.
1953.

To be Jemdrs

No. A493 CHM GURNAM SINGH, 7th Aug. 1953.
No. A1398 CHM UJAGAR SINGH, 7th Aug. 1953.
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No. A2187 Hav BALWANT SINGH, 7th Aug. 1953.
No. A2410 Hav ATMA SINGH, 7th Aug. 1933.
No. A1360 Hav SAUDAGAE SINGH, 7th Aug. 1953.
No. 6244125 Hav BHAG SINGH, 7th Aug. 1953.

Infantry

The Punjab R.

To be Sub Mai

P/A Sub Maj HA2ARA SINGH, 19th May 1953.

The Grenadiers

To be Subdr

P/A Sub NATHU SINGH, 25th Apl. 1949.

The Maratha LI

To be Sub Mai
P/A Sub Maj MOHD ABDUL AZEEM, 1st Apl.

1951.

To be Subdrs

No. 9872-IO W/S Sub SHEIPAT VISHWASRAO
M. C, 20th Feb. 1948.

No. 8609-IO W/S Sub KRISHNA KHULE, 20th
Feb. 1948.

No. 29612-10 P/A Sub RAGHUNATH SURVE, 12th
Nov. 1952.

The Rajput R.

To be Subdr

No. 31741-IO P/A Sub (now Capt) IQBAL SINGH
20th Feb. 1948.

The Jat R.

To be Subdrs

20th Feb. 1948.

No. 16241-IO W/S Sub CHARAN SINGH, No. 19011-
IO W/S Sub LAKHI SINGH, No. 21657-10 W/S Sub
BALWANT SINGH No. 21530-IO W/S Sub LAKHI
RAM. No. 30294-IO W/S Sub BHAGU RAM SAHARAN
No. 31065-IO W/S Sub THANDI RAM, No. 33471-10
W/S Sub RAN SINGH and No. 52823-IO W/S Sub
DHARAM PAL.

The Sikh R.

To be Jemdrs

No. 13058 Hav NACHHATTAR SINGH, 1st Mar.
1953.

No. 3331895 Hav NAZAR ^INGH, 1st Mar. 1953.
The Dogra R,

To be Sub Majs
No. 15129-10 P/A Sub Maj NAGINA RAM MC, 15th

July 1953.
No. 16091-IO P/A Sub Maj KISHAN CHAND, 15th

July 1953.

To be Subdrs

No. 22159-10 P/A Sub SITA RAM, 20th June 1953.
No. 23670-IO P/A Sub BHAGAT RAM, 5th July

1953.
No. 2360S-IO P/A Sub TEK SINGH, 15th July 1953.

To be Jemdrs

No. 3931190 Hav GULDEV SINGH, 14th Mar. 1953.
No. 3931360 Hav HARNAM SINGH, 28th Mar. 1953.
No. 3937136 Hav BALDEV SINGH, 23rd May 1953.

The Mahar MG R.
To be Suh Majs

No. 14617-10 W/S Sub Maj BOLAJI RANJANE,
20th Feb. 1948.

No. 10713-IO W/S Sub Maj & Hony Lt GULAM
DASTAGIR KHAN, 20th Feb. 1948.

No. 21547-10 W/S Sub Maj RAMJI GOPAL
JADHAV, 20th Feb. 1948.

No. 22619-10 P/A Sub Maj SONU MAHADU
SAWANT, 2nd Oct. 1949.

No. 8891-IO P/A Sub Maj BABURAO POWAR, 4th
Jan. 1951.

No. 9872-10 P/A Sub Maj SHRIPATRAO VISHWAS-
RAO MC, 30th Aug. 1951.

To be Subdrs

20th Feb. 1948.

No. 12817-IO W/S Sub ABDUL JALLIL, No. 16543-
10 W/S Sub BASWANT BANSODE, No. 19235-10
W/S Sub LINGOJT THADE, No. 18687-IO W/S Sub
BHIKURAM GHATGE. No. 22619-IO W/S Sub SONU
MAHADU SAWANT, No. 22805-IO W/S Sub HARI
BHAU KAMBLE. No. 22620-IO W/S Sub RAM-
CHANDRA PAWAR, No. 22617-IO W/S Sub
MACHHINDRANATH PARKOLE, No. 24309-IO W/S
Sub KRISHNA MORE, No. 22616-IO W/S Sub ABA
RANJANK No. 24308-IO W/S Sub DUNDAPPA
DEOKULE; NO. 26477-IO W/S Sub K. N. BALEKAR,
No. 40924-IO W/S Sub TATYA WAGHMARE, No.
34848-10 W/S Sub KRISHNA GAIKWAD and No.
18686-IO W/S Sub NIVRUTIRAO GAIKWAD.

1 G. R.

To be Sub Maj

No. 21360-IO P/A Sub Maj RAMBIR THAPA, 8th
Dec. 1952.

5 G. R.

To be Subdr

No. 48492-10 P/A Sub MANBAHADUR GURUNG
2nd May 1953.

9 G. R.

To be Subdr

No. 45412-10 P/A Sub KASHI RAM KHATTRI, 8th.
Dec. 1952.

The Intelligence Corps
To be Subdrs

20th Feb. 1948.

No. 40455-IO W/S Sub GIAN CHAND, No. 24748-
IO W/S Sub D. B. CHHETRY, No. 33658-IO W/S
Sub RISAL SINGH, No. 31790-io W/S Sub DALIP
SINGH, No. 33408-fo W/S Sub SARJIT SINGH.

ASC (Postal)

To be Jemdrs

No. 8358862 W. O. II R. RANGARAJAN, 28th July
1953-

No. 8358874 W. O. II J. S. DHARAMRAJ, 28th May
1953.

No. 8358878 W. O. II K. L. GANGULY, 30th July

Mvnia* -** '">~'snce Security Corps

To be Jemdr

No. 8793414 Hav KUTTAN PILLAL 7th June 1953.
J & K State Forces

J & K Infy.

To be Jemdrs

No. 2625 Hav (Cl) SHIV LAL (Cl), 26th ApL
1953.

No. 10466 Hav (Cl) MANHOR LAL (Cl), 6th July
1953.

J & K Rif

To be Jemdr

No. 4775 Hav SIDHI NARAIN, 15th May 1953.

M. K. KUTTY, Under Secy.

REGULAR ABMY—AHMY MEDICAL CORPS

(Permanent Regular Commissions)
Copts to be Maja

L. D. Khurana (MR-426), 19th July 1953-
S. K. Mazumdar (MR-435), 16th Aug. 1933.

{Emergency Commission)

Capt to be Maj

J. K. Jindal, M.B-B.S. (Luck) (M-18737), 4th July
1953.

(Short Service Regular Commissions)

Lt to be Capt

J. S. Paul (MS-5511), 1st July 1953.



PART I—SEC. 4] THE GAZETTE OF INDIA, OCTOBER 3, 1953 219

Lts. to be Copts, (on probation)

D. N. Mehta (MS-5510), 1st Jan. 1953.
K. N. Subrahmanyan (MS-5537), 1st May 1953.
I. S. Gill (MS-5519), 2nd July 1953.
No. 1114.—The undermentioned officer is permitted

to relinquish his commission under Release Regs. (IA)
and to retire from the aervice: —

REGULAR ARMY

Emergency Commission

Lt. (T/Capt.) Baldev Singh (IEC 12495), Maratha,
23rd June 1953.

No. 1115.—The following A.M.C. (EC.) offler in per-
mitted to relinquish his commission under Release
Regs. (LA.): —

REGULAR AHMY

Army Medical Corps

(Emergency Commission)

Capt. A. R. Misra (M-21217), 27th July 1953.
This cancels M. of D. Notn. No. 952, dated 22nd Aug.

1953 in so far as It relates to thia officer.

No. 1116.—The undermentioned Nursing Officers are
permitted to relinquish their commissions on termina-
tion of their engagements: —

REGULAR ARMY

Military Nursing Service (Tempy.)

Sister K. S. MATHAI (NS-12177), 4th May 1953.
Sister (Mrs) T. JAMES (NEE T. CYRIAC) (NS-

12133), 15th June 1953.

No. 1117.—The undermentioned Nursing Officers are
permitted to resign their commissions on termination
of their engagements: —

REGULAR ARMY

Military Nursing Service (Tempy.)

Sister A. C. PHILLJPS (NS-12102), 22nd Aug. 1952.
Sister (Mrs) L. T. SIMON (NEE L. PARKER) (NS-

12176), 23rd Apl. 1953.

N. J. KAMATH, Dy. Secy.

No. 1118.—On reaching the Age of superannuation,
the undermentioned officer, retired from service: —

OFFICE OF THE ^«..

Shri K. S. MATHUR, permt. Officer Supervisor, 31st
Aug. 1953.

V. S. MATTHEWS, Dy. Secy.

No. 1119.—The undermentioned officer is permitted
to retire and to retain his Subs, rank:—

AHMY IN INDIA RESERVE OF OFFICERS

Capt. B. S. Bal (ICRO 333), Cat., 5 Infy., 7th Apl.
19o3.

No. 1120.—The services of the undermentioned
Nursing Officer are terminated on grounds of
marriage: —

REGULAR ARMY

Military Nursing Service

O ^ B ^ ^ S ^ ( N E E K ' ^ R A D H A ) '
No. 1121.—The undermentioned Nursing Officer is

released under Release Regulations:—

REQULAR ARMY

Military Nursing Service (Tempy.)

Sister R. C. M. SAMUEL (N-1236), 19th June 1953.

fromO'arm2y"rerviece:-dermeniJ°ned °ff lCer i s r e l e a i e d

ARMY IN INDIA RESERVE OF OFFICERS

Se^al'953: K l C h o u d h r i ( 1 C R 0 137>- Misc. Duties, 5th

N. J. KAMATH, Dy. Secy.

NO. 1123.—The undermentioned officers are granted
leaver—

OFFICE OV THE C.A.O.

With ref. to M. of D. Notn. No. 763, dated 11th July,
1953 Shri K. S. Mathur, Permt. O.S., is granted an
extension of 15 days' privilege leave, pending retire-
ment, 16th Aug. 1953.

ARMY HEADQUARTERS

G. S. Branch

With ref. to M. of D. Notn. No. 797, dated 18th July
1953, Shri Ram Singh, permt O.S., is granted exten-
sion of leave as under: —

Furlough on full average salary for 2 days on (m.c.)
from 9th Aug. 1953 to 10th Aug. 1953.

A.G.'s Branch

With ref. to M. of D. Notn. No. 763, dated 11th July
1953, Shri Bansi Dhar, permt. O.S., is granted a further
extension of one month's furlough on full average
salary on M.C, 9th Aug. 1953.

EAn-C's. Branch

Shri S. bnattackarya, tempy. S.O. Ill, is granted 44
days' earned leave, 1st Sep. 1953.

Shri E. J. Israel, offg. Asstt. Arch., is granted 44 days'
earned leave, 1st Sep. 1953.

Shri M. R. Puni, tempy. Asstt. Arch., is granted 1
month and 8 days' privilege leave, 7th Sep. 1953.

V. S. MATTHEWS, Dy. Secy.

INDIAN ORDNANCE SERVICES

Dr. C. S. Rao, permt. Asstt. Supdt. of Development
T.D.E. Instruments & Electronics, Dehra Dun, earned
]eave for 49 days, 7th Aug. 1952.

C. D. SHARMA, Dy. Secy.

OFFICE OF THE C.A.O.

No. 1124.—On return from leave Shri Sohan Lnl
Elhance, O.S., G.S. Branch, is transferred to C.A.O.'s
Office, 1st Sep. 1953.

V. S. MATTHEWS, Dy. Secy.

No. 1125.—Corrigenda.—(\) In M. of D. Noth. No.
1597, dated 17th Sep. 1949, in so far as it relates to the
grant of short service regular commission for a period
A three years w.e.f. 1st June 1948 to I.O. Sub. Amir

Rif .^SS^fe/^ "RaJPUt Rl ( S S 14613)" rSad "Raj-
(ii) In M. of D. Notn. No. 2286, dated 23rd Sep. 1950

under the heading "REGULAR ARMY—Regular Commis-
sions" for "Jaswant Rai SEHGAL (IC 4524), Arty.,",
read "Jaswant Rai SAIGAL (IC 4524), Artillery,".

(iii) In M. of p . Notn. No. 988, dated 6th Sep. 1952
under the heading "REGULAR ARMY—ARMY MEDICAL
CORPS, (Short Service Regular Commission) to be Lt
(on probation)" against the name of Devlnder Nath
ffi*^^.3'-'!.8-8' •(P,b-) (MS-5510), after, 1st July
1952, add, 'with seniority from 1st Jan. 1952 (Not to
count for gratuity) (includes 6 months antedate for
hospital appointment)'.

(iv) In M. of D. Notn. No. 277, dated 14th March 1953
under the heading "REGULAR ARMY—ARMY MEDICAL
CORPS, (Short Service Regular Commission) to be Lt
(on probation)" against the name of Rattan SINGH,

M.B., B.S. (Pb.) (MS-5573), after '3rd Jan. 1953', add
with seniority from 3rd July 1952 (Not to count for

f ratuity) (includes 6 months antedate on account of
ospital appointment)'.

(v) In M. of D. Notn. No. 755, dated 11th July 1953
under the heading "TERRITORIAL ARMY"' below ''To be
2/Lts. (on probation)" against the name of

L, C. Mohindra (TA 40090) insert "Engineers".
B. S. D. Baliga (TA 40086) insert "Engineers".
P. R. Pusalkar (TA 40218) insert "Engineers".
P. W. Impett (TA 40253) insert "Engineers".
M. R. I. Ananthanarayanan (TA 40284) insert "Engi-

T. M. Malkani (TA 40299) insert "Engineers".
R. K. Bose (TA 40285) insert "Engineers".
K. K. Vedi (TA 40238) insert "Artillery".
Surinder Singh (TA 40266) insert "Artillery"
K. P. Mahalingam (TA 40267) insert "Artillery".
Tejinder Singh (TA 40274) insert "Artillery"
B. Thakur (TA 40204) insert "Infy.".
O. B. Thakare (TA 40272) insert "Infy."
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(vi) In M. of D. Notn. No. 819, dated 25th July, 1963
under the heading "REGULAR ABMY—ARMY DRNTAL
CORPS, Short Service Regular Commissions" amend to
read the name of Capt M L GEUBA as "M. L. GATJBA"
and the dates 4th July 1253 «nd 15th July 1952 shown
under the heading 'Effective date for further extension'
as 4th July 1953 and 15th July 1953 respectively.

N. J. KAMATH, Dy. Secy.

(vii) In M. of D. Notn. No. 733 (v). dated 4th July
1953. lines 3 and 4 for 'NANAK SINGH' read 'JANAK
SINGH1.

M. K. KUTTY, Under Secy.

(Navy Branch)

No. 1126.—The undermentioned officer Is granted on
extension of short service commission by two years: —

INDIAN NAVY

Lieut. D. P. F. Rosair, 7th Aug. 1953.

K. C. JAIN, Dy. Secy.

No. 1127.—Shri P. S. Kashyap, tempy. Asstt. Arma-
ment Supply Officer, I. N. Armament Depot, Bombay,
is transferred to I. N, Armament Depot, Visakhapatnam,
in the same capacity, against an existing vacancy, 6th
Apl. 1953.

C. D. SHARMA, Dy. Secy.

(Air Branch)
No, 1128.—The undermentioned officers are appointed

to Permt. Commission in the I.A.F. w.e.f. 21st Apl.
1953:— *

INDIAN AIR FORCE

G.D. (P) Branch

Sqn. Ldr. S. K. R. Bhat (1873).
Fit. Lt. R. C. Malani (3357).
Fg. Off. D. C. K. Ram Singh (3512).
Fg. Off. A. S. Kelkar (3861).
Fg. Off. M. K. Gaikwad (3882).
Fg. Off. M. W. Bopaiah (3884).
Fg. Off. O. M. Kunhiraman (3953).
Fg. Off. P. K. Tambay (3954).
Fg. Off. N. L. Badhwar (3955).
Fg. Off. N. F. Watts (3956).
Fg. Off. A. R. Lobo (3957).
Fg. Off. N. Chatrath (3959).
Fg. Off. E. E. DeSouza (3960).
Fg. Off. D. A. Watts (3964).
Fg. Off. P. R. Earle (3965).
Fg. <5ff. R. K. Basu (3968).
Fg. Off. P. P. S. Madan (3969).
Fg.̂ Off. B. P. Gotla (3972).
Fg.Off. S. K. Badhwar (3973).
Fg. Off. S. Bhattacharya (3974).
Fg. Off. T. S. Pain (3975).
Fg. Off. M. S. Chhokar (4028).
Fg. Off. P. P. Singh (4029).
Fg. Off. Ramesh Chandra (4030).
Fg. Off. D. W. Chauhan (4031).

' Fg. Off. S. K. Roy (4032).
Fg. Off. M. G. Ramachandra (4033).
Fg. Off. K. Singh (4034).
Fg. Off. P. J. Mehra (4037).
Fg. Off. C. K. S. Raje (4038).
Fg. Off. A. C. Jacquet (4039).
Fg. Off. J. N. Jatar (4040).
Fg. Off. V. C. Mankotia (4043).
Fg. Off. S. Kumar (4042) (Since Deceased).
Fg. Off. B. N. Misra (4079).
Fg. Off. D. M. Elavia (4087).
Fg. Off. S. C. Virmani (4097).
Fg. Off. Ashok Kumar (4099).
Fg. Off. H. S. Dhaliwal (4J00).
Fg. Off. D. K. Basu (4101).

Fg. Off. R. K. Mehta (4102).
Fg. Off. R. K. Kukar (4103).
Fg. Off. D. S. L. Chopra (4104).
Fg. Off. U. Misra (4105).
Fg. Off. K. S. Ghura (4106).
Fg. Off. M. K. Ashta (4107).
Fg. Off. K. G. Kantikar (4109).
Fg. Off. R. P. Dave (4168) (Since deceased).

G.D. (Navigation)
Fit. Lt. N. M. Kunur (1688).
Fit. Lt. C. S. Kamath (3279).
Fit. Lt. V. V. Chandrasekhar (3383).
Fg. Off. M. Bedami (3888).
Fg. Off. P. P. Varkey (4011).
Fg. Off. R. K. Nagarkatti (4012).
Fg. Off. H. F. Gutta (4013).
Fg. Off. S. N. Bansal (4014).
Fg. Off. H. G. Sahasrabudhe (4015).
Fg. Off. A. N. Mohan (4016).
Fg. Off. B. K. Ghosh (4017) (Since deceased).
Fg. Off. M. B. Krishnamurthy (4019).
Fg. Off. S. Rajamani (4113).
Fg. Off. W. Blazey (4114).
Fg. Off. N. G. Bhaskaran (4115).
Fg. Off. M. M. Takle (4116).
Fg. Off. M. K. Murthy (4117).
Fg. Off. A. P. Jacob (4118).
Fg. Off. Y. V. Nayyar (4120).
Fg. Off. M. M. Dutt (4010).

No. 1129.—The undermentioned officer is to take
rank and precedence as if his apptt. to the rank of
subs. Sqn. Ldr. bore date 1st July 1950.

INDIAN Am FORCE

G.D. (P) Branch
Sqn. Ldr. Gurbaksh Singh (1852).

No. 1130.—The undermentioned officer is to take rank
and precedence as if his apptt. to the rank of Fit. Lt,
bore date 19th Nov. 1950: —

INDIAN AIR FQRCE

G.D. (P) Branch

Fit. Lt. J. M. Fenn (3012).

No. 1131.—The undermentioned Extended Service
Commissioned Officer relinquished hia commission on
the expiry of his term of engagement:—

INDIAN AIR FORCE
A. & S. D. Branch

Fit. Lt. H. L. MAITRA (1950). 29th Sep. 1952.

K. C. JAIN, Dy. Secy.

No. 1132.—The undermentioned officers are granted
leave: —

Ant HEADQUARTERS

Shri R. C. Lumb, O.S. is granted 17 days' earned
leave, 3rd Sep. 1953.

Shri Dina Nath, tempy. O.S. is granted 26 days'
earned leave, 1st Sep. 1953.

No. 1133.—Corrigenda.—(1) In M. of D. Notn. No.
874, dated 25th July 1953, delete the word "temporary"
against 'Shri Ratan Lai Mathur.'

V. S. MATTHEWS, Dy. Secy.

(ii) In Late War Department (now Min. of Def.)
Notn. No. 827, dated 2nd June 1945—

For "Prabhakara Vonthlbettu HEGDE"
Read "Vonthibettu Prabhakara HEGDE".
(iii) In M. of D. Notn. No. 1179, dated 18th Oct. 1932,

under A. & S. D. Branch, delete the name of "Fit. Lt.
H. L. Maitra (1950)".

K. C. JAIN. Dy. Secy.


